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2. Election duty period : The period of election duty would start from
the date of the announcement of the elections and up to the
declaration of results (both dates inclusive).

3. Eligibility :

ii. It is clarified that it would be reasonable to consider a person on election
duty as soon as he/she leaves residence/office to report for any election
related work including training and until he/she reaches back to his/her
residence/office after performance of election related duty. If any mishap
takes place during this period, it should be treated as having occurred on
election duty subject to condition that there should be a casual connection
between occurrence of death/injury and the election duty.

iii. For BEL/ECIL engineers, the period of First Level Checking (FLC) duty
and the duration for which the official is deputed for commissioning,
poll/counting arrangement, will be treated as period of election duty."
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